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mind such companies as were conduct-
ing prize chits, savings and benefit
schemes, During the period from 1978
to October, 1981 the Reserve Bank re-
ceived 171 complaints against such
companies containing allegations of
misapproprition of funds, non-payment
of prizes/deposits etc.

(b) The information ig being col-
lected and will be laid on the Table
of the House,

(c) In terms of the provisions of the
Prize Chits and Money <Circulation
Schemes (Banning) Act, 1978 which
has come into force with effect from
12-12-1978 the promotion/conduct of
prize chits/benefit schemes has been
banned. The provisions of this Act
are to be administered by the State
Governments who are empowered to
take appropriate action in the matter.

(d) According to the Reserve Bank’s
record, during the period from 1978 to
October, 1981, 17 complaints were re-
ceived against prize chits/benefit com-
panies in Gujarat viz. Gujarat Savings
Unit Pvt.,, Ltd., Santosh benefit Pvt.
Ltd., Divya Vasundhara Financiers
Ltd., Prasant Benefit and Trading

Company Pvt. Ltd,, and Kavita Benefit
Pvt, Ltd.
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Smuggling out of Opium
3359. SHRI RASHEED MASOOD:

SHRL RAJESH KUMAR
SINGH:
PROF. AJIT KUMAR MEH-
TA:
SHRI RAJANATH SONKAR
SHASTRI:
Will the Minister of FINANCE e

pleased to state:

(a) whether it is a fact that yearly
40 per cent of opium produced in In-
dia is smuggled out and that the smug-
glers occupy Iimportant positions in
public institutions; and

(b) if so, details thereof stating the
estimated value of the opium being
smuggled out, the countries to which
it is being smuggled out, the alleged
smugglers involved and the preventive
measures taken proposed to be taken
by the Goernment in the matter?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI
SAWAISINGH SISODIA): (a) and (b).
No, Sir. Reports recelved by Govern-
ment show that only insignificant

. quantitieg of opium have figured in

international seizures, Besides, the
quantities of opium geizeq while be-
ing attempted to be smuggled out of
the country have also heen small

compared t0 the total productlon of
opmm in the country.
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